f
| TEM NO. 28 IN COURT NO 3 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C Nos.28711-28712/2010
(Arising out of inpugned final judgnent and order dated 12/07/2010
in WP Nos. 14892/ 1991 and 2656/ 1976 passed by the Hi gh Court of
Judi cature at Al | ahabad)
UDAI NARAI N RAI Petitioner(s)
VERSUS
BOARD OF REVENUE & ORS. Respondent ( s)
(Ofice report on default)
Date : 15/09/ 2016 These petitions were called on for hearing today.
CORAM :
HON&#39; BLE MR. JUSTI CE ARUN M SHRA
[N CHAMBER|
For Petitioner(s)
M. N rninmesh Dube, Adv.

For Respondent (s)
M. Amt Kunar, Adv.

UPON hearing the counsel the Court nmde the follow ng

ORDER
Three weeksé&#39; tine, as a |last opportunity, is granted
to conply with t he of fice report, failing whi ch t hese
speci al | eave petitions shal | st and di smi ssed, wi t hout
further reference to the Bench.
(Anita Ml hotra) (Renuka Sadana)

Court Master Assi stant Registrar



